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*4M. Shri R. S. Lai: W ill the Minis
ter o f  K4«c«tUn and Scientific Re
search be pleased to state:

(a) whether it is a fact that a large 
number o f students could not get ad
mission to science classes in Delhi 
University;

(b ) whether it is also a fact that a 
survey in this connection was con
ducted this year;

(c )  if so, what are the figures of 
such survey; and

(d) what steps are being taken to 
rem ove this difficulty?

The Minister of State in the Minis
try of Education and Scientific 
Research (Dr. K. L. Shrimali): (a)
Yes, Sir; a number of students could 
not get admission.

(b ) No systematic survey was con
ducted.

(c) Does not arise.
(d ) A  Committee was appointed by 

the Vice-Chancellor to consider the 
extent to which provision for instruc
tion in Science subjects need be en
larged in the University. The Com
mittee has suggested some alternative 
proposals. The financial implications 
involved in the proposals are being 
worked out.

National Anthem

*497. Shri Ramakrishna Reddy: 
W ill the Minister o f Home Affairs be 
pleased to state:

(a ) whether Government have 
considered the proposal to omit the 
word “Sindhu”  from  the National 
Anthem as the Province Sindh is no 
more a constituent part o f India; and

(b ) if so, the result thereof?

The Minister of State in the Minis
try of Home Affairs (Shri Datar):
(a) Yes.

(b ) It was considered that there is 
not sufficient reason for interfering 
with the original version o f the Song 
as composed by the Late Dr. Rabindra 
Nath Tagore.
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Scheduled Castes in Kerala

*503. Shri Kodiyan: Will the Minis
ter o f Home Affairs be pleased to 
state:

(a) whether Government are 
aware of the fact that the Pulaya 
and Velluna communities o f the 
Malabar area of Kerala have been 
excluded from the list o f Scheduled 
Castes according to the Scheduled 
Castes and Scheduled Tribes List 
(Modification) Order of 1956;

(b ) whether Government have re
ceived any representation from the 
representatives of the above commu
nities to include them among the 
Scheduled Castes; and

(c) if so, what action has been 
taken by Government in this regard?




